of share of cost by the Corporation
(e) Does not arlze.
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Mines Clostd in Maharazhira and
Madhya Pradesh

4974, §hri G. 5 Mishra :
Shri Nitira) Singh Chaudhary:

Will the Minister of Sicel, Mines and
Metals be pleased to state:

(a) the total nmumber of mangansss
coal and clay mnes closed in Maba-
rashtra and Madhya Pradesh since
January, 1962,

{b) the number of workers rendered
jobless due to the closure of mines,
(c) the steps taken to re-employ
these people, wnd

(d) the total number of reserved
areas in possession of Government in
MP and Maharashira and the reasons
for not throwing them open to publie
for extraction,

The Minister of Stecl, Mines and
Metals (Dr. Cheana Reddy) : (a), (b),
(¢) and (d) The required information
is being collected and wili be luid on
the Table of the House

Railway Accidents
4975, Bhri P. Gopalan:

1

Shri JFyotirmoy Basu:

Will the Minister of Rallways be
pleased to state

(a) the number of rallway
dents which took plss during
week ending the 18th June, 198T:

accl-
the
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(b) the details thereof;

(c) the number of persons killed
and injured; and

(d) the value of property damag-
ed?

The Minister of Rallways (Shel C.
M. Poonacha): (a) and (b). There
were 28 ‘conseqeuntial' train accidents
during the week ending 15th June,
1967

Category-wise detail is given below :
Collision .. 3
Densilments 21

accydents . 4
Fires in trains . -—

Totl 28

(c) One person was killed and 25
persons were injured in these acel-
dents

(d) The cost of damage to Rail
way property was estimated at ap-
proximately Rs 1.24,953

Export of Haman Hair

4976 Sbrli Ganesh Ghosh: Will the
Minister of Commerce be pleased to
state

(a) whether it is a fact that orders
for raw human hair and wigs were
received by some private firms in
West Bengal from USA alane for an
amount of Rs 65 lakhs in 1966;

{b) whether it is also a fact that
more orders for such goods were com-
ing to West Bengal from Japan,
Canada and other countries in 1068;

(¢) whether it is a fact that a iotal
prohibition has been imposed on pri-
vate traders to export such goods; and

(d) if so, the reason for such com-
trol and how much worth of such
goods the State Trading Corporation
has exported since the imposition of
this control?

The Minister of commerce (Shri
Dinesh Singh): (a) A private firm
reported that up-to-date fgures of

unexecuted contracts and orders held
by the manufacturers and cxporters
of human hair and human hsir pro-
ducts stood at Rs. 6.58 lakhs as on
25th April, 1067.

(b) Information regarding receipt
of orders from forelgn buyers i not
maintained statewise

(c) Export of human har, wigs
and wiglets and other articles made
partly or wholly of human hair was
canalised through the S.T.C with
effect from 18th August 1986. In
order to implement the canalisation
process in gradual stages, private
parties who were already established
exporters in the past, were allowed
to operate as associates of the S.T.C.

(d) Prior to the entry of the S.T.C
in humean hair trade in June, 1965,
export of human hair and human
hair products was in an unorganised
sector With the object of ensuring
better FOB realisation and export-
ing more and more human hair in
finished form, export was canalised
through ST.C Value of exports made
by ST C. from 19th August, 1968 upto
15th May, 1867 was of the order of
Rs 5840 lakhs.

staff is between 41—50 years.

(c) whether dug to a ban wn pro-

seven or eight years in many chses,





